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27.06.2024 BKM, J 

 Heard the learned counsel for the petitioner 

and the learned Advocate General for the 

respondents. 

 The interim order granted earlier by this 

Court dated 26.06.2024 is extended till the 

pronouncement of further orders. 

 

_________ 
BKM, J 

PGT 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 


